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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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DESIGN 
CORRIGENDUM  

 
The Registered Design No. 226553 which has been erroneously  published in the official Journal of India dated 23/03/2018, 

part ïI , at page 11189, column 1 in the name of GODREJ & BOYCE MFG. CO. LTD., PIROJSHANAGAR, VIKHROLI, 

MUMBAI -400079, MAHARASHTRA, INDIA Class 06-01, Date of Registration 30/12/2009, Titled as BED, Priority NA., 

should read as GODREJ & BOYCE MFG. CO. LTD., DIVISION; INTERIO OF PIROJSHANAGAR, VIKHROLI, 

MUMBAI -400079, MAHARASHTRA, INDIA Cla ss 06-01, Date of Registration 30/12/2009, Titled as BED, Priority NA., 
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COPYRIGHT PUBLICATION  
   

 
SL NO REGISTERED DESIGN NUMBERS RENEWED ON 

1. 218216 17.04.2018 

2. 215843 17.04.2018 

3. 217720 26.03.2018 

4. 216072 26.03.2018 

5. 216071 26.03.2018 

6. 215883 26.03.2018 

7. 215882 26.03.2018 

8. 215881 26.03.2018 

9. 215255 26.03.2018 

10. 215254 26.03.2018 

11. 215252 26.03.2018 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 273445  

 

 

CLASS 09-02 

MR. M AHENDRA MEHRA, B -30, SWASTHYA VIHAR, NEW DELHI -110092 

DATE OF REGISTRATION  08/07/2015 

TITLE  COMPACT CASE 

PRIORITY NA  

DESIGN NUMBER 273776  

 

 

CLASS 08-07 

ASHISH GOPALBHAI BHALODIYA, VAVDI INDUSTRIAL AREA, 

JIVRAJ ESTATE, RAJ FIBRE B/H FAL CON PUMP, RAJKOT -360004-

GUJARAT -(INDIA)  

DATE OF REGISTRATION  21/07/2015 

TITLE  DOOR MAGNET 

PRIORITY NA  

DESIGN NUMBER 299031  

 

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, YEONGTONG-GU, 

SUWON-SI, GYEONGGI-DO 16677, REPUBLIC OF KOREA  

DATE OF REGISTRATION  01/11/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0025026  01/06/2017 REPUBLIC OF KOREA 
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DESIGN NUMBER 260092  

 

 

CLASS 13-03 

AJANTA PRIVATE LIMITED, ORPAT INDUSTRIAL ESTATE, RAJKOT -MORBI 

HIGHWAY, MORBI 363641, STATE OF GUJARAT, INDIA  

DATE OF REGISTRATION  03/02/2014 

TITLE  SWITCH 

PRIORITY NA  

DESIGN NUMBER 260094  

 

 

CLASS 13-03 

AJANTA PRIVATE LIMITED, ORPAT INDUSTRIAL ESTATE, RAJKOT -MORBI 

HIGHWAY, MORBI 363641 , STATE OF GUJARAT, INDIA  

DATE OF REGISTRATION  03/02/2014 

TITLE  BLANK PLATE 

PRIORITY NA  

DESIGN NUMBER 260358  

 

 

CLASS 08-08 

TATTVA ART HARDWARE, A UNIT OF DESIGNWISE INDIA PVT LTD, 

PLOT #14, SECTOR 37, PACE CITY 1, GURGAON-122001 

DATE OF REGISTRATION  17/02/2014 

TITLE  CURTAIN BRACKET 

PRIORITY NA  
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DESIGN NUMBER 283342  

 

 

CLASS 12-11 

SUZUKI MOTOR CORPORATION, 300 TAKATSUKA -CHO, MINAMI -KU, 

HAMAMATSU -SHI, SHIZUOKA -PREF., JAPAN 

DATE OF REGISTRATION  12/05/2016 

TITLE  COWLING FOR MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015-025568  16/11/2015 JAPAN 
 

DESIGN NUMBER 283343  

 

 

CLASS 12-11 

SUZUKI MOTOR CORPORATION, 300 TAKATSUKA -CHO, MINAMI -KU, 

HAMAMATSU -SHI, SHIZUOKA -PREF., JAPAN 

DATE OF REGISTRATIO N 12/05/2016 

TITLE  COWLING FOR MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015-025569  16/11/2015 JAPAN 
 

DESIGN NUMBER 283344  

 

 

CLASS 12-02 

BULL MACHINES PVT LTD, S.F. NO. 5/1 -A, TRICHY ROAD, L&T 

BYPASS JUNCTION, CHINTHAMANIPUDU R (P.O.), COIMBATORE -

641103, INDIA 

DATE OF REGISTRATION  12/05/2016 

TITLE  WHEELBARROW 

PRIORITY NA  
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DESIGN NUMBER 234394  

 

 

CLASS 13-03 

AJANTA MANUFACTURING LIMITED, AJANTA CORPORATE HOUSE 8A 

NATIONAL HIGHWAY, SAME KANTHE, MORBI 363 642 D IST. RAJKOT STATE 

OF GUJARAT, INDIA  

DATE OF REGISTRATION  10/02/2011 

TITLE  MINIATURE CIRCUIT BREAKER 

PRIORITY NA  

DESIGN NUMBER 234444  

 

 

CLASS 13-03 

AJANTA MANUFACTURING LIMITED, AJANTA CORPORATE HOUSE, 8A 

NATIONAL HIGHWAY, SAME KANTHE, MORBI 363642, DIST. RAJKOT, STATE 

OF GUJARAT, INDIA  

DATE OF REGISTRATION  10/02/2011 

TITLE  RESIDUAL CURRENT CIRCUIT BREAKER 

PRIORITY NA  

DESIGN NUMBER 272252  

 

 

CLASS 23-04 

HABITAT CONFORT SANTE, 13 RUE BONNE FONTAINE, 44680 SAINTE-

PAZANNE, FRANCE 

DATE OF REGISTRATION  20/05/2015 

TITLE  AIR PURIFIER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002633370-0002  13/02/2015 OHIM 
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DESIGN NUMBER 283729  

 

 

CLASS 10-02 

TITAN COMPANY LIMITED, 3SIPCOT INDUSTRIAL COMPLEX HOSUR, 

HOSUR TN 635126 

DATE OF REGISTRATION  24/05/2016 

TITLE  WRIST WATCH 

PRIORITY NA  

DESIGN NUMBER 283730  

 

 

CLASS 10-02 

TITAN COMPANY LIMITED, 3SIPCOT INDUSTRIAL COMPLEX HOSUR, 

HOSUR TN 635126 

DATE OF REGISTRATION  24/05/2016 

TITLE  WRIST WATCH 

PRIORITY NA  

DESIGN NUMBER 283731  

 

 

CLASS 10-02 

TITAN COMPANY LIMITED, 3SIPCOT INDUSTRIAL COMPLEX HOSUR, 

HOSUR TN 635126 

DATE OF REGISTRATION  24/05/2016 

TITLE  WRIST WATCH 

PRIORITY NA  
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DESIGN NUMBER 283732  

 

 

CLASS 10-02 

TI TAN COMPANY LIMITED, 3SIPCOT INDUSTRIAL COMPLEX HOSUR, 

HOSUR TN 635126 

DATE OF REGISTRATION  24/05/2016 

TITLE  WRIST WATCH 

PRIORITY NA  

DESIGN NUMBER 274102  

 

 

CLASS 11-01 

DAVIDOR, LLC, 3265 MERIDIAN PARKWAY, SUITE NO. 114, 

WESTON, FLORIDA  33331, UNITED STATES OF AMERICA 

DATE OF REGISTRATION  03/08/2015 

TITLE  BANGLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/516,634  04/02/2015 U.S.A. 
 

DESIGN NUMBER 299251  

 

 

CLASS 13-01 

ROTOMOTIVE POWERDRIVES INDIA LTD., R.S. NO. 223, N APA 

TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: ANAND -

388560, GUJARAT STATE, INDIA 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  ELECTRIC MOTOR 

PRIORITY NA  
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DESIGN NUMBER 299253  

 

 

CLASS 13-99 

ROTOMOTIVE POWERDRIVES INDIA LTD., R.S. NO. 223, 

NAPA TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: 

ANAND-388560, GUJARAT STATE, INDIA 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  BODY COVER FOR MOTOR 

PRIORITY NA  

DESIGN NUMBER 299254  

 

 

CLASS 15-99 

ROTOMOTIVE POWERDRIVES INDIA LTD., R.S. NO. 223,  NAPA 

TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: ANAND -

388560, GUJARAT STATE, INDIA, 

DATE OF REGISTRATION  08/11/2017 

TITLE  STAND FOR ELECTRIC MOTOR 

PRIORITY NA  

DESIGN NUMBER 299255  

 

 

CLASS 13-99 

ROTOMOTIVE POWERDRIVES INDIA LTD., R.S.  NO. 223, NAPA 

TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: ANAND -

388560, GUJARAT STATE, INDIA 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  
TERMINAL BOX FOR ELECTRIC 

MOTOR 

PRIORITY NA  
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DESIGN NUMBER 299256  

 

 

CLASS 15-99 

ROTOMOTIVE POWERDRIVES INDIA LTD., R.S. NO. 223, 

NAPA TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: 

ANAND-388560, GUJARAT STATE, INDIA 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  COVER FOR TERMINAL BOX 

PRIORITY NA  

DESIGN NUMBER 299257  

 

 

CLASS 13-99 

ROTOMOTIVE POWERD RIVES INDIA LTD., R.S. NO. 223, NAPA 

TALPAD, GANA -BORSAD ROAD, TA: BORSAD, DIST: ANAND -388560, 

GUJARAT STATE, INDIA  

DATE OF REGISTRATION  08/11/2017 

TITLE  GEARBOX 

PRIORITY NA  

DESIGN NUMBER 299259  

 

 

CLASS 15-01 

ROTOMOTIVE POWERDRIVES IND IA LTD., R.S. NO. 223, NAPA TALPAD, 

GANA-BORSAD ROAD, TA: BORSAD, DIST: ANAND -388560, GUJARAT STATE, 

INDIA  

DATE OF REGISTRATION  08/11/2017 

TITLE  GEARBOX HOUSING 

PRIORITY NA  
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DESIGN NUMBER 299261  

 

 

CLASS 15-01 

ROTOMOTIVE POWERDRIVES IND IA LTD., R.S. NO. 223, NAPA TALPAD, 

GANA-BORSAD ROAD, TA: BORSAD, DIST: ANAND -388560, GUJARAT STATE, 

INDIA  

DATE OF REGISTRATION  08/11/2017 

TITLE  INPUT COVER OF GEARBOX 

PRIORITY NA  

DESIGN NUMBER 299262  

 

 

CLASS 15-01 

ROTOMOTIVE POWERDRIV ES INDIA LTD., R.S. NO. 223, NAPA TALPAD, 

GANA-BORSAD ROAD, TA: BORSAD, DIST: ANAND -388560, GUJARAT STATE, 

INDIA  

DATE OF REGISTRATION  08/11/2017 

TITLE  HOUSING OF GEARBOX 

PRIORITY NA  

DESIGN NUMBER 225017  

 

 

 

CLASS 07-02 

M/S SHREE TRADERS, 38/42, SHAMSETH STREET, 3RD FLOOR, MUMBAI-

400002, MAHARASHTRA, INDIA. PROPRIETOR IS SHRIKISHAN MUNDHRA 

RESIDING AT 701, KRISHNA RESIDENCY, OPPOSITE SUNDER NAGAR, NEAR 

DALMIYA COLLEGE, MALAD (W), MUMBAI -400064, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  01/10/2009 

TITLE  CONTAINER 

PRIORITY NA  



The Patent Office Journal No. 18/2018 Dated 04/05/2018                                    17476 

 

 

DESIGN NUMBER 272679  

 

 

CLASS 13-03 

HAVELLS INDIA LIMITED, 1, RAJ NARAIN MARG, CIVIL 

LINES, DELHI -110054, INDIA 

DATE OF 

REGISTRATION  
11/06/2015 

TITLE  EXTENSION CORD 

PRIORITY NA  

DESIGN 

NUMBER 
272715   

 

 

 

 

CLASS 13-03 

HAVELLS INDIA LIMITED, 1, RAJ 

NARAIN MARG, CIVIL LINES, DELHI -

110054, INDIA 

DATE OF 

REGISTRATION  
12/06/2015 

TITLE  EXTENSION CORD 

PRIORITY NA  

DESIGN NUMBER 284245  

 

 

CLASS 21-01 

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK  

DATE OF 

REGISTRATION  
10/06/2016 

TITLE  TOY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DM/090221   30/12/2015 WIPO 
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DESIGN NUMBER 284246  

 

 

CLASS 21-01 

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK  

DATE OF REGISTRATION  10/06/2016 

TITLE  TOY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

49764 (DM/090 221) 30/12/2015 WIPO 
 

DESIGN NUMBER 284247  

 

 

CLASS 21-01 

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK  

DATE OF 

REGISTRATION  
10/06/2016 

TITLE  TOY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

49764 (DM/090 221) 30/12/2015 WIPO 
 

DESIGN NUMBER 284261  

 

 

CLASS 15-03 

MR. S.S.R.M. RAMA REDDY, KSR PLAZA, MAIN ROAD, KONKUDURU, EAST 

GODAVARI, ANDHRA PRADESH -533345, INDIA, TRADING AS M/S.SARREDDY 

AGRO INDUSTRIES  

DATE OF REGISTRATION  10/06/2016 

TITLE  SPRAYING DEVICE 

PRIORITY NA  
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DESIGN NUMBER 284340  

 

 

CLASS 24-02 

APTAR STELMI SAS, 22 AVENUE DES NATIONS, 93420 VILLEPINTE, FRANCE  

DATE OF REGISTRATION  14/06/2016 

TITLE  SYRINGE NOZZLE CAP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002911958-0001  16/12/2015 OHIM 
 

DESIGN NUMBER 299959  

 

 

CLASS 11-01 

VIJAY BAROLIA, HOUSE NO. H -3A, H-BLOCK, SANATAN DHARAM MANDIR 

MARG, UTTAM NAGAR, DELHI -110059 

DATE OF REGISTRATION  04/12/2017 

TITLE  BANGLE 

PRIORITY NA  

DESIGN NUMBER 249798  

 

 

CLASS 09-01 

M/S. I BRANDS BEVERAGES LTD., B23, KSSIDC INDUSTRIAL ESTATE, 

YELHANKA, BANGALORE -64, INDIA. WHOSE MANAGING DIRECTOR IS MS. 

LISA SRAO  

DATE OF REGISTRATION  30/11/2012 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 261297  

 

 

CLASS 08-06 

MR. MANISHBHAI BHIKABHAI PATEL., 4, ATIKA 

INDUSTRIAL AREA, PATEL CHOWK, DEBAR ROAD 

(SOUTH), RAJKOT. GUJARAT -INDIA. TRADING AS M/S. JAY 

SHAKTI METAL.  

DATE OF 

REGISTRATION  
27/03/2014 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 273190  

 

 

CLASS 09-07 

HAHNEMANNĄúÊS JAC OLIVOL GROUP OF PRODUCTS LLP, 285, B.B. 

GANGULY STREET, KOLKATA -700012, WEST BENGAL, INDIA 

DATE OF REGISTRATION  29/06/2015 

TITLE  CAP FOR BOTTLE 

PRIORITY NA  

DESIGN NUMBER 284480  

 

 

CLASS 03-01 

RIMOWA GMBH, RICHARD -BYRD-STR. 13, 50829 COLOGNE, GERMANY 

DATE OF REGISTRATION  17/06/2016 

TITLE  SUITCASE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002 921 320  23/12/2015 OHIM 
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DESIGN NUMBER 284492  
 

 

 

 

CLASS 13-03 

INPHASE POWER TECHNOLOGIES PRIVATE LIMITED, NO  59, 

TEMPLE ROAD, NR.EMBASSY PUBLIC SCHOOL, CHIKKA 

GOLLARAHATTI, MAGAID MAIN ROAD, BANGALORE - 560091 

DATE OF 

REGISTRATION  
17/06/2016 

TITLE  DC BUS BAR 

PRIORITY NA  

DESIGN NUMBER 284626  

 

 

CLASS 03-01 

RIMOWA GMBH, RICHARD -BYRD-STR. 13, 50829 COLOGNE, 

GERMANY  

DATE OF REGISTRATION  22/06/2016 

TITLE  WHEEL FOR SUITCASES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002 922 237-0007  23/12/2015 OHIM 
 

DESIGN NUMBER 284627  

 

 

CLASS 03-01 

RIMOWA GMBH, RICHARD -BYRD-STR. 13, 50829 COLOGNE, 

GERMANY  

DATE OF 

REGISTRATION  
22/06/2016 

TITLE  WHEEL FOR SUITCASES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002 922 237-0010  23/12/2015 OHIM 
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DESIGN NUMBER 284628  

 

 

CLASS 03-01 

RIMOWA GMBH, RICHARD -BYRD-STR. 13, 50829 COLOGNE, 

GERMANY  

DATE OF REGISTRATION  22/06/2016 

TITLE  WHEEL FOR SUITCASES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002 922 237-0013  23/12/2015 OHIM 
 

DESIGN NUMBER 255427  

 

 

CLASS 23-01 

VICTAULIC COMPANY, 4901 KESSLERSVILLE ROAD, EASTON, 

PENNSYLVANIA 18040, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  22/07/2013 

TITLE  HOSE WITH SLEEVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/445,737  15/02/2013 U.S.A. 
 

DESIGN NUMBER 281869  

 

 

CLASS 09-05 

THE GILLETTE COMPANY, ONE GILLETTE PA RK, BOSTON, MA 02127 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  29/03/2016 

TITLE  BLISTER PACKAGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

924911401 (DM/087 804) 30/09/2015 WIPO 
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DESIGN NUMBER 297658  

 

 

CLASS 04-02 

THE GILLETTE COMPA NY LLC, ONE GILLETTE PARK, BOSTON MA 02127, 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  19/09/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2823801 (DM/096 108) 22/03/2017 WIPO 
 

DESIGN NUMBER 297660  

 

 

CLASS 04-02 

THE GILLETTE COMPANY LLC, ONE GILLETTE PARK, BOSTON MA 02127, 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  19/09/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2823801 (DM/096 108) 22/03/2017 WIPO 
 

DESIGN NUMBER 297750  

 

 

CLASS 04-02 

THE GILLETTE COMPANY LLC, ONE GILLETTE PARK, BOSTON MA 02127, 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  21/09/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2823801 (DM/096 108) 22/03/2017 WIPO 
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DESIGN NUMBER 274280  

 

 

CLASS 19-06 

ITC LIMITED, ITC LIFE SCIENCE & TECHNOLOGY CENTRE, 

#3, 1ST MAIN, PEENYA INDUSTRIAL AREA, PHASE 1, 

BANGALORE 560058, INDIA  

DATE OF 

REGISTRATION  
07/08/2015 

TITLE  PENCIL 

PRIORITY NA  

DESIGN 

NUMBER 
274281  

 

 

CLASS 19-06 

ITC LIMITED, ITC LIFE SCIENCE & 

TECHNOLOGY CENTRE, #3, 1ST MAIN, 

PEENYA INDUSTRIAL AREA, PHASE 1, 

BANGALORE 560058, INDIA  

DATE OF 

REGISTRATION  
07/08/2015 

TITLE  PENCIL 

PRIORITY NA  

DESIGN NUMBER 293859  

 

 

CLASS 20-03 

DIVYESHBHAI A.  KHUNT, PLOT NO. 199/3, ROAD ''M'', AJI G.I.D.C. 

INDUSTRIES AREA, BEHIND BALAJI WAFERS, RAJKOT, GUJARAT - INDIA  

DATE OF REGISTRATION  18/05/2017 

TITLE  ADVERTISE BOARD 

PRIORITY NA  
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DESIGN NUMBER 301026  

 

 

CLASS 26-04 

JAI PRAKASH PANDEY, R Z 74, B/2, GALI NO. 3, MOHAN NAGAR, PANKAJ 

ROAD, NANGAL RAYA S.O., SOUTH WEST, DELHI, INDIA.  

DATE OF REGISTRATION  05/01/2018 

TITLE  LED MOSQUITO KILLER BULB 

PRIORITY NA  

DESIGN NUMBER 271775  

 

 

CLASS 14-03 

RAHUL ASHOK SAWANT, 1/12, SHARDH A NIWAS, RAMNAGAR, 

BANDREKERWADI NEAR JAYCOACH SHIVSENA SHAKHA MUMBAI -400060, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  28/04/2015 

TITLE  MOBILE PHONE 

PRIORITY NA  

DESIGN NUMBER 271778  

 

 

CLASS 14-03 

RAHUL ASHOK SAWANT, 1/12, SHARDHA NIWA S, 

RAMNAGAR, BANDREKARWADI NEAR JOYCOACH 

SHIVSENA SHAKHA MUMBAI -400060, MAHARASHTRA, 

INDIA  

DATE OF 

REGISTRATION  
28/04/2015 

TITLE  TABLET DEVICE 

PRIORITY NA  
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DESIGN NUMBER 271779  

 

 

CLASS 14-03 

RAHUL ASHOK SAWANT, 1/12, SHARDHA NIWAS, 

RAMN AGAR, BANDREKERWADI NEAR 

JAYCOACH SHIVSENA SHAKHA MUMBAI -400060, 

MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
28/04/2015 

TITLE  TABLET DEVICE 

PRIORITY NA  

DESIGN NUMBER 271780  

 

 

CLASS 14-03 

RAHUL ASHOK SAWANT (INDIAN), 1/12, SHARDHA NIWAS, 

RAMNAGAR, BANDREKERWADI NEAR JAYCOACH SHIVSENA 

SHAKHA MUMBAI -400060, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  28/04/2015 

TITLE  TABLET DEVICE 

PRIORITY NA  

DESIGN NUMBER 283974  

 

 

CLASS 16-05 

ELINCHROM SA (ELINCHROM LTD), AVENUE DE LONGEMALLE  11, 1020 

RENENS, SWITZERLAND  

DATE OF REGISTRATION  01/06/2016 

TITLE  FLASH APPARATUS FOR PHOTOGRAPHY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

967340901  27/04/2016 WIPO 
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DESIGN 

NUMBER 
284006  

 

 

CLASS 07-02 

BUTTERFLY GANDHIMATHI APPLIANC ES 

LIMITED, NO. 143, PUDUPAKKAM VILLAGE, 

VANDALUR -KELAMBAKKAM ROAD, 

KANCHEEPURAM DISTRICT, TAMILNADU, 

INDIA, REPRESENTED BY ITS MANAGING 

DIRECTOR, MR. VISWANATHA MURUGESA 

SESHADRI 

DATE OF 

REGISTRATION  
01/06/2016 

TITLE  GAS STOVE 

PRIORITY NA  

DESIGN NUMBER 299536  

 

 

CLASS 07-01 

M/S. SELVEL DOMESTOWARE, 3, VAKIL INDUSTRIAL ESTATE, 1 ST 

FLOOR, WALBHAT ROAD, GOREGAON (EAST), MUMBAI 400063, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  17/11/2017 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 278515  

 

 

CLASS 15-02 

SHAKTI PUMPS (INDIA) LIMITED, 401, 402 & 413, 

INDUSTRIAL AREA, SECTOR -3, PITHAMPUR 

DIST-DHAR, ( M.P. ) PIN-454774 

DATE OF 

REGISTRATION  
19/12/2015 

TITLE  PUMP 

PRIORITY NA  


